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Sh, M5K.Gaur, counsel for aooi -i cants in MA 
(oriainai resoondent),, 
None for r'esoondent (oriainai coplicant), 

Sh, M,Kaur, Id.. counsel for oriainal 

resoonderits has filed this MA 1.374/2003 seekina 

extension of time for i mol ementation of the directions 

of this Court contained in order dated 29-'-12003 

passed in GA 209/2003, L d 	counsel states that 

resoondents in GA have now collected ci .1 det:ai is which 

ou I d enable them to pass the approri ate orders on 

aopl. i cant s representation du ri nçi 'iii I y 2003 	He seeks 

time 1:111 317-2003 to enable the resoondents in GA to 

comol v with directions of this Court, 

2. 	MA 1.374/2003 is ci ioued, Time is granted 

to the re:soondents ti ii 3172003 with directions that 

they sha1 I pass the speaking order in pursuance of 

Court; 's order dat.:ed 29'12003 within the time given 

No further extension of time shal I be granted. 
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